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(c) whether any, if so, what assis-
tance has been given for new embank-
ments? 

Tht Minister of State in the Minis-
try or Irrigation and Power (Shri K. 
L. Rao): (a) to (el. The Government 
of India have given financial assis-
tance to the State Government by 
way of loans for execution of ap-
proved flood control measures, whkh 
include improving and strengthening 
of the existing embankments, as also 
construction of new embankments. 
The financial assistance is not given 
specifically for any particular cate-
gory of flood control measures but 
for approved schemes as a whole. 
The loan assistance given during the 
last three Plans for flood control 
,;chemes in Bihar is as follows:-

Plan ~ Loan Assistance 
(Rs. in lakhs) 

First Plan 
Second Plan 
Third Plan 

200.00 
834.50 
232.64 

The above figures are exclusive of 
the flood control share of Kosi Prq-
ject. 
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Tax EvaSion by Firms ill Rudrapar 

2267. 8hrl Ram Sewak Yadav: 
Shrl Yuhpal 8i1lrh: 
Shrl Hallam Chand 

J[achhavalya: 
Shrl Bade: 
Shri Vishram Prasad: 
Shri utlya: 
Shrl MacJhu Llmaye: 

Will the Minister of Finance be 
pleased to refer to the reply given to 
Unstarred Question No. 4002 on the 

, 1st September, 1966 regarding tax 
evasion by firms in Rudrapur and 
state the fUrther action taken by Gov-
ernment in the matter? 

The Minister of Finance (Shrl 
Sachlndra Chaudhur!): In regard to 
income-tax dues, investigations are 
still in progress. For assessment or 
the estate of Shri Ram Prasad 
(Deceased) tmder the Estates Duty 
Act, proceedings under that Act have 
been initiated. 

Gold Seized at Manmad Railway 
Station 

2268. Sbri Ram Sewak Yadav: 
Shri Yaahpal 81ach: 
Shrl MacJhu Llmay.: 
Dr. Ram MaDOhar LohIa: 

Will the Minister of FI_e be 
pleased to refer to the reply given to 




